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cess is creating a lot of difficulties. It suits well 
the big papers and newsprint barons, but not 
the small newspapers. So, as it is, we are 
suffering. This new policy has created many 
more problems and hurdles for us. I urge upon 
the Government to immediately change th:s 
method and restore old method in regard , to 
giving advance quota and giving it through 
STC. Otherwise, you find some alternative 
through which it is possible for us to get small 
quantities. I urge upon the Government to 
immediately look into the matter and help the 
small newspapers. 

SHRI SUNIL BASU RAY  (WVst Ben-
gal):   I  associate myself with this. 

 

SHRI SATYA PRAKASH MALA-VIYA 
(Uttar Pradesh): I assocaite myself with this. 
This should be considered as an attack on the 
freedom of newspapers. The small 
newspapers should be helped as the new 
pewsprhit policy is affecting the small 
papers. Like Shri Ram Naresh Yadav, I 
would also request you to direct the 
Government to take note of this. 

 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY): I hope the Government will take 
note of the issue raised by the hon. 
Members. 

Dilapidated condition o£ the bridge over the 

river kal| nadi' 

 

 



 

DR. NAUNIHAL SINGH (Uttar Pradesh): 
Sir, I associate myself with this problem 
because I come from Bulandshahr district. I 
do not agree with the hon. Member that the 
State Government is not interested in the 
development work, If they have been 
approached about this particular problem, I a 
msure they will attend to it 

Demand  for early clearance of industrial 

proejcts and    schemes of Bihar    pending 

with  Central  Government 

SHRIMATI KAMLA SINHA (Bihar): Mr. 
Vice-Chairman, Sir, I would like to draw the 
attention of the Government, through this 
Special Mention, to the grave siuation arising 
out of the industrial I aekwardness of Bihar 
due to non-clearance of various 'ndustrial 
projects/schemes in Bihar by the Department 
of Industrial Development and various other 
departments. 

Sir, I would like to draw your attention to 
the point that variou, new sugar mills al 
Shitalpur, Dhanha, Supaul, Amarpur, 
Prpainti, Sahdei-Bujurg, Motihari, G-a-
palganj, Sitamarhi, etc., the replications for 
the issue of Letter of Intent were n!r-ady 
recommended by the S!ate Government and 
forwarded to the Central Government in 
1989-90. The applications are still pending 
with the Central Government. 

They Heavy Engineerng Corporation 
Ranchi has applied for a Letter of Intent for 
producing wheels for the Indian Railways. 
The State Government has recommended this 
as per their letter No. 1270 dated 27-8-1991. 
This is still pending with  the  Government  
of India 

The Bihar State Credit and Investment 
Corporation has applied for a Letter    of 

Intent in March 1991 for an Aluminium 
Powder Plant, whedh was recommended by 
the State Government as per their letter No. 
502 dated 25-3-1991. This has not yet been 
cleared by the Central Government. 

Messrs. Mecro Chemicals Private Limited 
has applied for a Letter of Intent for a 
Sodium Dicnromate Plant in August 1991. It 
was recommended by the State Government 
as per their letter No. 1181 dated 11-4-1991 
but it is still pending with the Central 
Government. 

Sri, these are all pending wit hthe De-
partment of Industrial Development, Gov-
ernment of India.    There are some other 
projects which are lying with the Government  
of  India.     For   example,   take  the 
Department  of   Oil     and   Natural'   Gas. 
Now,  a  600 megawatt power plant  has been  
recommended.    This  is   also pending  with   
the  Central   Government. 

Now, as far as fertilizers are concerned, 
Bihar has a per hectare consumption of 34 kg. 
whereas the all-India average is 48 kg. So we 
need more fertilizers for the Green 
Revolution and the Grow More Food 
Campaign. We have only one fertilizer plant 
now which is being run by Pyrites and 
Phosphates L;mited. So, another fertflizer 
plant, Sindri Plant. should  also be activated. 

Another new plant at the Barauni Com 
plex was recommended by the State Gov-
ernment, which is still lying with the Central   
Government. 

A sponge iron factory with a capacity of 
2,000 million tonnes per annum, was 
recommended. Th;s is pending with the 
Government... {Time bell rings) 

I   wiil -finish   quicklv. 

The Barauni Oil Refinery which was the 
first public sector refinery established al 
Barauni in the year 1964, was to be 
diversified. Its capacity was to be increased, 
but it has riot yet been done. So, doubling the 
existing pipeline between Haldia and Barauni 
should be seriously considered. The technical 
survey by the IOC has already been 
completed. 

 

343       Special [RAJYA SABHA] Mentions    344 
 Mentions     


